INCOME TAX APPELLATE TRIBUNAL, PUNE

- FOR 11-SEPTEMBER-2026 (FRIDAY)

CISCO WEBEX ID & PASSWORD FOR VIRTUAL HEARING.

(COURT ROOM NO. 1) Meeting No: 2642 577 7350 Password: 123456

(COURT ROOM NO. 2) Meeting No: 5640 642 4977 Password: 123456

(COURT ROOM NO. 3) Meeting No: 5642 016 9560 Password: 123456

BEFORE SHRI RAMA KANTA PANDA, VICE PRESIDENT
AND SHRI VINAY BHAMORE, JUDICIAL MEMBER

court no. 1
STAY APPLICATIONS
Srl Appeal Number AY |Assessee | Bench |
1|sA 31/PUN/2026 2018-19 | [A] FARHAN KOKANI (E-FILE) A i
court no. 1 I

EARLY HEARING PETITIONS

1

D

6/1TA 3139/PUN/2026
ITA 3799/PUN/2026

Appeal Number

[ 2[rTA 2318/PUN/2026

[ 3I7A 2852/PUN/2026
| 4[rTA 2853/PUN/2026

AY

Assessee
ITA 2317/PUN/2026 m [A] RUPERT-KINAR FOUNDATION (E-FILE) E-
m [A] RUPERT-KINAR FOUNDATION ( E-FILE)

[A] GREEN GLOBE FOUNDATION (E-FILE) _

[A] GREEN GLOBE FOUNDATION (E-FILE)

3090 | PUN | 2026

NA

2018-19

[A] SHRI VIGHNAHAR TRUST | E-FILE)

BEFORE SHRI MANISH BORAD, ACCOUNTANT MEMBER
AND SHRI VINAY BHAMORE, JUDICIAL MEMBER

A] DNYANSAMWARDHINI (E-FILE) _—

L
- [A] SHREE AMRUTVAHINI GRAMVIKAS MANDAL (E-FILE) B _

court no. 2
MISCELLANEOUS APPLICATIONS
Srl Appeal Number AY Assessee Bench
1 {ma| 49 |PUN 2026 | 2015-16 |[A] PANDURANG KESHAV PANDIT (E-FILE) B
2 | MA| 99 |PUN 2025 | 2018-19 |[A] RISING ENTERPRISE B
BEFORE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
AND SHRI VINAY BHAMORE, JUDICIAL MEMBER
court no. 3
MISCELLANEOUS APPLICATIONS
Srl Appeal Number AY Assessee Bench
1| mal 39 |PUN 2026 | 2025-26 |(D] SADGURU ANNASEVA MANDAL (E-FILE) B
2 I mal 57 |PUN 2025 | 2022-23 |[A] JAGDISH KRISHNA EDUCATIONAL SOCIETY BHIWANDI A
3§ ma | 111 | PUN 2025 22%117{; [A] SARDAR SHIVAJI VARPE (E-FILE) sSMC




BENCH CANCELLED.

DUE TO UNAVAILABLE OF HON'BLE MEMBERS THE FOLLOWING MAS ARE ADJOURNED
AS DATES MENTIONED BELOW :
NO SEPARATE HEARING NOTICES WILL BE ISSUED.

BEFORE SHRI RAMA KANTA PANDA, VICE PRESIDENT

AND MS. ASTHA CHANDRA, JUDICIAL MEMBER

MISCELLANEOUS APPLICATIONS
Srl Appeal Number AY |Assessee Bench adj to
1| MA 13 |PUN| 2026 | 2014-15 [A] NITIN NARAYAN KESKAR A 18-09-2026
2 1 MA 54 |PUN| 2026 | 2017-18 [A] VIJAY GULABRAO SONAWANE B 18-09-2026
BEFORE SHRI MANISH BORAD, ACCOUNTANT MEMBER
AND SHRI PAVAN KUMAR GADALE, JUDICIAL MEMBER
MISCELLANEOUS APPLICATIONS adj to
Srl Appeal Number AY Assessee Bench 18-09-2026
1| ma] 50 |Pun] 2026 [ 2016-17 [[A] SHARAD SHAH & co B 18-09-2026
BEFORE SHRI MANISH BORAD, ACCOUNTANT MEMBER
AND MS. ASTHA CHANDRA, JUDICIAL MEMBER .
MISCELLANEOUS APPLICATIONS
Srl Appeal Number AY |Assessee Bench adj to
1| MA 10 | PUN| 2026 | 2020-21 [D] SANGRAM VISHWASRAO KACHARE (E-FILE) B 18-09-2026
2 | MA 11 |PUN| 2026 | 2020-21 [D] SANGRAM VISHWASRAO KACHARE (E-FILE) B 18-09-2026
3 | MA 34 |PUN| 2026 | 2020-21 [A] RAMAKANT BABRUWAHAN WAGHCHOURE B 18-09-2026
4 | MA 90 | PUN| 2025 | 2014-15 [D] SHRI ASHOK BHAWARLAL JAIN (E-FILE) A 18-09-2026
5 | MA 91 |PUN| 2025 | 2017-18 [D] SHRI ASHOK BHAWARLAL JAIN (E-FILE) A 18-09-2026
6 | MA 92 |PUN| 2025 | 2018-19 [D] SHRI ASHOK BHAWARLAL JAIN (E-FILE) A 18-09-2026
BEFORE MS. ASTHA CHANDRA, JUDICIAL MEMBER
AND DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
MISCELLANEOUS APPLICATIONS
Srl Appeal Number AY |Assessee Bench adj to
1| MA 4 PUN| 2024 | 2012-13 [D] PRABHKAR AMRUTA SHILLAK B 18-09-2026
2 | MA | 284 |PUN| 2023 | 2015-16 [D] HANUMANT CHANGDEO NAKHATE (E-FILE) A 18-09-2026
BEFORE SHRI PAVAN KUMAR GADALE, JUDICIAL MEMBER
AND DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
MISCELLANEOUS APPLICATIONS
Sl Appeal Number AY |Assessee Bench adj to
1 | ma | 215 [pun| 2023 | 2009-10 |[A] VANDANA DINESHKUMAR INANI (E-FILE) B 18-09-2026

Assistant Registrar




